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qqiaer, 9 AR S afEd WA
Fferg==T

% f2eett, 5 arder, 2018

FLAT. 1514().—Feal T TLHTT, TATALO (F2eqor) srferfa=rsr, 1986 (1986 T 29) #T &m=T 3 Fir 39-
#TT (3) FIRT T& AThAT &1 YA FXd gU ST AT TLRI 6 qehletid T 3T a9 JaArerd il
SAfee=T . F1.37. 1533(31), A 14 ffawaw, 2006 (SH 6H 06 THTq I ATTLAAT Fgl T47
) F ATECO H ToF TAF G0 FHTATT et srterr, fage (G| zaw =7 v wfaene,
g #gr T 8) e wedt & e e aeer g, siq -

(1) =t &t o= =, _ sreTe ;
T . 48, T UF 9,

AT UEE T, TeAT, fag-800013

(2) =t T 9= foig w1, e
farfaer SStfaardy faram,
TTEIT STRITRET SEATH, TedT

(3) AT HIHAF-HE-TIL A=, - HEeT 994 |
TATIL S 7 AT,
[EFIRSEECIEY

2. grferReer, fegme & sedet Sl 9wy, TSI § 6 SATSAAT & 1A il qrr@ & T a9 6l Tarer
¥ forT ug g 4T
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3. urfgeor, fag UHT af<ral 1 TFRT T S UHT TR 7 9 H0 ST 3<h Siag=-r |
ST 2 |

4. grferseor, fagme, g o & forw o srferg=mn & 927-5 % wefi wfeq oo =8 o= seere
afufa & fEreern # smem a¥ st i

5. Fearg geaETe, rfaEor, fagre &t agrar & e & oo fagr 9w F awet ¥ e w|hw
faroras s \twfa, fegr wiea wedt 8, e Maferfaa aaer g, o9aiq -

T, ,
FAYT, T2AT1-800014
(2) =t " FwE AT, —

T%H-13, Fe-8, ATUeT, 39 291-201301

(3) =T AW AT FH, qoeT
10192 TdIuH U=ates, AT ©e-1,
THoraTeaTE-201014

(4) =T aEg, qoeT
Faeqta o fasm,

TedAT AR HeriaaTad

(5) #eew A=, e 944 |
IEERIER R EC LR R eI

6. T T fasras srwerw wiufa, fagm % seaer Siv geey Toa § =9 AfSg=ar & whae i
AT & 19 a9 T afer % o a7 gmeor w47 |

7. ST T RO AR A, g U orfkRAt @1 TN RS Y UHT AHRAT T 9T RO
ST 3 ATEg=T | 3Ufa 2 |

8. ¥I57 w4 Ao srhere wfwfa, fagw amfRs sawartica & frgid 9w &1 SO i serer
TF HTHA H GAHFHIT I Tga= H TATH FHO AT AT FIAEATd 9T 71 Tg AT ST G T g T Ig94
T Ha ATTATHT AT

9. fagr a¥aTe, wTtear fagr i 57 e fAerwst srees afafa, g & fou afEmeT & =7
H FF e & T o v srfergfea wh ofiw adt B s 9w 3 awdE, S seaia
AT, TAgH 3T SHH 9T FIAT Fdl =l arad UHT 37 €Ty St g, Iuree HIUAT |
10. wTTerEReoT, g & sreder Y Teeal 99T ToF T [Fows e afffy, e F aere 7
TEEAT T 95 o [T 6IE, ATAT AT AT TS AT HEHTT o GO (FAHT 6 AT G gIT |
[T, /. S-11013/36/2008-31=0. 1I(1)]
FTAET ATAT, HFT A=
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 5th April, 2018

S.0. 1514(E).—In exercise of the powers conferred by sub-section (3) of Section 3 of the Environment
(Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of India in the erstwhile
Ministry of Environment and Forests, number S.O. 1533(E), dated the 14" September, 2006 (hereinafter referred to as the
said notification), the Central Government hereby constitutes the State Level Environment Impact Assessment Authority,
Bihar (hereinafter referred to as the Authority, Bihar) comprising of the following members, namely: -

(1.) Shri B. N. Jha, - Chairman;
House No. 48, A N Path,
North SK Puri, Patna, Bihar - 800 013

(2. Shri Nitya Nand Singh Mourya, - Member;
Department of Civil Engineering,
National Institute of Technology Patna

3.) Conservator of Forest-cum-Additional Secretary, - Member Secretary.
Department of Environment & Forest, Government of
Bihar
2. The Chairman and members of the Authority, Bihar shall hold office for a term of three years from the date of

publication of this notification in the Official Gazette.
3. The Authority, Bihar shall exercise such powers and follow such procedures as specified in the said notification.

4. The Authority, Bihar shall base its decision on the recommendations of the State Level Expert Appraisal
Committee constituted under paragraph 5 of this notification for the State of Bihar.

5. For the purposes of assisting the Authority, Bihar, the Central Government, in consultation with the Government of
Bihar, hereby constitutes the State Level Expert Appraisal Committee, Bihar comprising of the following members, namely

(1.) Shri Murarijee Mishra, Chairman;
Vijay Nagar, Near Temple,
Rukunpura, Patna - 800014

2.) Dr. Samir Kumar Sinha, Member;
Wildlife Trust of India,
F-13, Sector - 8, Noida, Uttar Pradesh - 201301

3. Dr. Amar Nath Verma, Member;
10192 ATS Advantage, Ahinsha Khand - 1,
Near Habitat Centre, Indirapuram,
Ghaziabad - 201014

4. Dr. Shardendu, Member;
Department of Botany,
Patna Science College

5. Member Secretary, Member Secretary.
Bihar State Pollution Control Board

6. The Chairman and members of the State Level Expert Appraisal Committee, Bihar shall hold office for a term of
three years from the date of publication of this notification in the Official Gazette.

7. The State Level Expert Appraisal Committee, Bihar shall exercise such powers and follow such procedures as
specified in the said notification.
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8. The State Level Expert Appraisal Committee, Bihar shall function on the principle of collective responsibility and
the Chairman shall endeavor to reach a consensus in each case, and if consensus cannot be reached, the views of the
majority shall prevail.

9. The Government of Bihar shall notify an agency to act as Secretariat for the Authority, Bihar and the State Level
Expert Appraisal Committee, Bihar, and shall provide all financial and logistic support including accommodation,
transportation and such other facilities in respect of all their statutory functions.

10. The sitting fee, travelling allowance and dearness allowance to the Chairman and members of the Authority, Bihar
and the Chairman and members of the State Level Expert Appraisal Committee, Bihar shall be paid in accordance with the
relevant rules of the Government of Bihar.

[F.No. J-11013/36/2008-1A-II(I)]
GYANESH BHARTI, Jt. Secy.
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